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Supreme Court [10]

Aasma v. State of U.P., (Dipankar Datta and Augustine George Masih, JJ.), 2025 SCC OnLine SC
2573

Dinamati Gomes v. State of Goa, (Surya Kant, S.V.N. Bhatti and Joymalya Bagchi, JJ.), 2025 SCC
OnLine SC 2572

Indian Society of Organ Transplantation v. Union of India, (B.R. Gavai, C.J. and K. Vinod
Chandran, J.), 2025 SCC OnLine SC 2569

Kundan Singh v. Superintendent of CGST & Central Excise, (K.V. Viswanathan and N. Kotiswar
Singh, JJ.), 2025 SCC OnLine SC 2568

Rahul v. State of Rajasthan, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025 SCC OnLine SC 2571

Ramphool Meena v. State of Rajasthan, (Manoj Misra and Joymalya Bagchi, 1J.), 2025 SCC OnLine
SC 2570

State of T.N. v. P.R. Jaganathan, (M.R. Shah and Sanjiv Khanna, JJ.), 2022 SCC OnLine SC 2519

All India Judges Assn. v. Union of India, (B.R. Gavai, C.J. and Augustine George Masih and K.
Vinod Chandran, JJ.), 2025 SCC OnLine SC 1146

Vibhor Garg v. Neha, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC OnLine SC
1421

Waqf Amendment Act, 2025 (1), In re, (B.R. Gavai, C.J. and Augustine George Masih, J.), 2025 SCC
OnLine SC 1978

Allahabad High Court [51]

Akash Kasaudhan v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC
OnLine All 7761

Amar Gaud v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7728

Anil Kumar Srivastava v. Rajya Krishi Utpadan Mandi Parishad, (Shree Prakash Singh, J.), 2025
SCC OnLine All 7752

Anil v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7729
Arya Kumar v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 7748

Ashok Kumar Agarwal v. CIT, (Saumitra Dayal Singh and Indrajeet Shukla, JJ.), 2025 SCC OnLine
All 7739

Atma Prasad Pandey v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC
OnLine All 7759

Bank of India v. Central Govt. Industrial Tribunal-Cum-Labour Court, (Pankaj Bhatia, J.), 2022
SCC OnlLine All 2671

Bantiv. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7733
Chandni v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 7722

Chitranjan Bhaskar v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC
OnLine All 7767

Dilip Kumar Agrawal (Dr.) v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7742
Dinesh Kumar v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7743

Durgesh Kumar Sahu v. Union of India, (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC
OnLine All 7765
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Ekansh Tyagi v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 7721
Fakhruddin v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7727
Gaurav Shakya (Dr.) v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7756

Girjesh Construction v. Collector Shrawasti Distt. Shrawasti, (Sangeeta Chandra and Amitabh Kumar
Rai, J1.), 2025 SCC OnLine All 7757

Guddi v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7738

Hirdyram v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 7744

Irfan v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7734

Javed v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7735

Jay Kumar Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 7724
Kamlesh Sahani v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7736
Kusum Chaubey v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7737

Lilavati v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC OnLine All
7758

Lucky v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7726

Magan Murti Singh v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC
OnLine All 7763

Malikhan Singh v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7753
Mohd. Irshad v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7725

Mubarak Ali v. District Magistrate Bahraich, (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025
SCC OnLine All 7760

Rajeev Yadav v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7741

Raju Batham v. State of U.P., (Rajnish Kumar and Rajeev Singh, JJ.), 2025 SCC OnLine All 7720
Ravi Mishra v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 7751

Sahil v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7730

Sameer Khan v. Union of India, (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC OnLine
All 7764

Sangeeta v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7745
Santosh Kumari v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7746
Saroj Singh v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7750
Seema v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7747
Shamsullah v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 7749

Shivanki v. Union of India, (Atul Sreedharan and Anish Kumar Gupta, JJ.), 2025 SCC OnLine All
7768

Sunil Kumar Yadav v. State of U.P., (Rajeev Misra and Ajay Kumar-II, JJ.), 2025 SCC OnLine All
7723

Suraj Pal v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7755
Tanzeem v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7732
Triveni v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC OnLine All 7762

Umanath Shukla v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2025 SCC OnLine
All 7766
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Union of India v. Vijay Kumar Gupta, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 7754

Vimlesh Kumar Contractor v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 7769
Wakeel Kumar Ram v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7731
Yunis Qureshi v. Farukh, (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 7740

Andhra Pradesh High Court [14]

Ammani Chinchili v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP
3972

Chinnarasu Venkatesan v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3966

G. Chandra Mouli v. State of A.P., (B.S. Bhanumathi, J.), 2025 SCC OnLine AP 3973

Gajula Siddhartha v. State of A.P., (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 3970
Gandikota Goutham Singh v. State of A.P., (B'V L N Chakravarthi, J.), 2025 SCC OnLine AP 3965

Indireddy Ramanjaneyulu Reddy v. Indireddy Venkataramana Reddy, (Venkateswarlu
Nimmagadda, J.), 2025 SCC OnLine AP 3963

Lakshmi Prasanna v. S. Narasimhulu, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 3964

Malati Sahu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3969

Muvvala Chinnarao v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3967

Narse Gowd v. Thammanna, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP 3961

Nasir Sekh v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3968

Nethipadi Swarnalatha v. Maradana Seshagiri Rao, (Ravi Nath Tilhari, J.), 2025 SCC OnLine AP
3962

Palisetti Vasantha v. State of A.P., (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.), 2025
SCC OnLine AP 3971

Sri A.S.M. Coop. Sugar Ltd. v. Judicial Magistrate of I Class Palkol, (Challa Gunaranjan, J.), 2025
SCC OnLine AP 3974

Bombay High Court [6]

Anthony Francis Rodrigues v. Celine Maria Rodrigues, (Manjusha Deshpande, J.), 2025 SCC
OnLine Bom 4604

Asian Paints Ltd. v. Vinod Satyaprakashji Mittal, (Sharmila U. Deshmukh, J.), 2025 SCC OnLine
Bom 4601

Aztek Processors (P) Ltd. v. UV Asset Reconstruction Co. Ltd., (R.1. Chagla and Farhan P. Dubash,
J1.), 2025 SCC OnLine Bom 4603

Ketan V. Parekh v. SEBI, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 4605
Sadanand v. Sandeep Devidas Fate, (Vrushali V. Joshi, J.), 2023 SCC OnLine Bom 3318

Satyam Atul Surana v. State of Maharashtra, (Shree Chandrashekhar, C.J. and Gautam A. Ankhad,
J.), 2025 SCC OnLine Bom 4602
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Calcutta High Court [82]

Abdul Hai v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2025
SCC OnLine Cal 9111

Amar Khati v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 9178
Ambikesh Manna v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 9170
Amit Kumar Kejriwal v. Bank of India, (Krishna Rao, J.), 2025 SCC OnLine Cal 9163

Asia Health Care Development (P) Ltd. v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine
Cal 9124

Asim Kumar Mondal v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 9174

Avik Majumder v. Anil Kumar Sharma, (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal
9105

Balai Chandra Hazra, In re, (Chitta Ranjan Dash and Partha Sarathi Sen, JJ.), 2023 SCC OnLine Cal
6727

Bharat Biswas v. Union of India, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 9128

Bharat Kumar Jhawar v. State of W.B., (Sujoy Paul, Acting C.J. and Partha Sarathi Sen, J.), 2025
SCC OnLine Cal 9175

Brajagopal Saha v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 9158
CANVAS CENTRE v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 9141
Chinmoy Goswami v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9160

Chrestien Mica Industries Ltd. v. Official Liquidator, (Ravi Krishan Kapur, J.), 2025 SCC OnLine
Cal 9100

De-Facto Complainant/Victim Lady v. Department of Home & Hill Affairs, (Kausik Chanda, J.),
2025 SCC OnLine Cal 9127

Debasis Ray v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 9131
Digantadev Mal v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 9166

Federal Bank Ltd. v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9148
Flint Group India (P) Ltd. v. Sujay Lodha, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 9110

G. Chiranjeevi v. Superintending Engineer, (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 9155
Gargi Bhattacharyya v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 9164

Hari Narayan Shukla v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2025 SCC OnLine
Cal 9179

Harisadhan Pandey v. State of W.B., (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal 9104
Indrani Sasmal v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 9168

Joydev Metya v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 9167

K. Chitra v. State, (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 9107

Kamal Kumar Roy v. Commr. of Revenue, (Kausik Chanda, J.), 2025 SCC OnLine Cal 9137

Karamyjit Adhikari v. State of W.B., (Madhuresh Prasad and Prasenjit Biswas, JJ.), 2025 SCC OnLine
Cal 9114

Karmi Katchap v. Lt. Governor, (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 9154
Khoka Roy v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 9139
Krishna Pada Das v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 9117
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4947

Himachal Pradesh High Court [36]
Amit Sahni v. Union of India, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 5908
Ashwani Thakur v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5924
Dalip Singh v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 5910
Dev Raj v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5927
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Pallvi v. Lokinder Singh, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 5905
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Pushpa Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5920
Raghu Nath v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 5906
Raghubir Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 5904
Rakesh Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5922
Rakesh Kumar v. State of H.P., (Ranjan Sharma, J.), 2025 SCC OnLine HP 5934
Rimpi Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5929

Sanjay Mahajan v. State of H.P., (Vivek Singh Thakur and Romesh Verma, JJ.), 2025 SCC OnLine
HP 5911

Sawaru Ram v. H.P. SEB Ltd., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 5933

Shashi Pal v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 5909

State of H.P. v. Barjinder Singh, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 5900

Sunil Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5919

Surender Kumar Sharma (Dr.) v. State of H.P., (Ranjan Sharma, J.), 2025 SCC OnLine HP 5935
Surjinder Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5931

Tej Singh v. HRTC, (Sandeep Sharma, J.), 2025 SCC OnLine HP 5921

Tek Chand v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5923

Vandna Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 5925

Jharkhand High Court [4]
Akhilesh Kumar Pingle v. Central Coalfields Ltd., (Deepak Roshan, J.), 2025 SCC OnLine Jhar 3648
Kumar Kunal v. State of Jharkhand, (Deepak Roshan, J.), 2025 SCC OnLine Jhar 3646

Oriental Insurance Co. Ltd. v. Mangri Devi, (Anil Kumar Choudhary, J.), 2022 SCC OnLine Jhar
1863

Saraswatia Kumari v. Bharat Coking Coal Ltd., (Deepak Roshan, J.), 2025 SCC OnLine Jhar 3647

Jammu and Kashmir High Court [19]
Aabid Majeed Sheikh v. State (UT of J&K), (Sanjay Dhar, J.), 2025 SCC OnLine J&K 1162
Abdul Hamid Wani v. Abdul Hamid Lone, (Sanjay Dhar, J.), 2025 SCC OnLine J&K 1157
Asif Ali Bhat v. State (UT of J&K), (Sanjay Dhar, J.), 2025 SCC OnLine J&K 1163
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1159

Farooqg Ahmad Dar v. State (UT of J&K), (Rajesh Sekhri, J.), 2025 SCC OnLine J&K 1165
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J&K Bank Ltd. v. Industrial Tribunal-cum-Labour Court, (Sanjay Dhar, J.), 2025 SCC OnLine J&K
1154

Manzoor Ahmad Nanda v. State (UT of J&K), (Vinod Chatterji Koul, J.), 2025 SCC OnLine J&K
1161

Mohd. Younis Bhat v. State (UT of J&K), (Vinod Chatterji Koul, J.), 2025 SCC OnLine J&K 1160
Mst Khati v. Abdul Rashid Salroo, (Vinod Chatterji Koul, J.), 2025 SCC OnLine J&K 1151
Punjab Singh v. Jammu Development Authority, (Rahul Bharti, J.), 2025 SCC OnLine J&K 1164
Rouf Ahmad Ganie v. State (UT of J&K), (Sanjay Dhar, J.), 2025 SCC OnLine J&K 1149
Shahnaaz Jeelani v. School Education Department, (Sanjay Dhar, J.), 2025 SCC OnLine J&K 1166

Shahnawaz Ahmad Dar v. State (UT of J&K), (Wasim Sadiq Nargal, J.), 2025 SCC OnLine J&K
1148

Shakir Ahmed Naikoo v. State (UT of J&K), (Sindhu Sharma and Shahzad Azeem, JJ.), 2025 SCC
OnLine J&K 1155

Sheikh Javid Ahmed v. State (UT of J&K), (Rajnesh Oswal, J.), 2025 SCC OnLine J&K 1156
Yasir Amin Khanday v. State (UT of J&K), (Sanjay Dhar, J.), 2025 SCC OnLine J&K 1150

Karnataka High Court [20]

Achut v. Madhura Developers (P) Ltd., (CM Joshi, J.), 2025 SCC OnLine Kar 21068

Anilkumar v. Shambhulinga, (R. Devdas and B. Muralidhara Pai, JJ.), 2025 SCC OnLine Kar 21060
Bahubali v. Shrishailappa Murigeppa Kori, (B. Muralidhara Pai, J.), 2025 SCC OnLine Kar 21057
Bhagyamma GD v. Shivakumar M.H., (CM Joshi, J.), 2025 SCC OnLine Kar 21053
Dharamendrakumar v. Mehaboobsab, (Dr Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 21059

Giddappa Naneppa Lamani v. Ningappa Neelappa Madar, (CM Joshi, J.), 2025 SCC OnLine Kar
21064

Harish Ravilla v. Commr., (R. Nataraj, J.), 2025 SCC OnLine Kar 21070

Harshavardan H. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2025 SCC OnLine Kar
21056

Lakshmi v. Kempamma, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 21063
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21072

Seema K.P. v. Transport Department, (Jyoti M, J.), 2025 SCC OnLine Kar 21069
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Kerala High Court [25]
Ajikumar v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 12676

Arsheena V. v. State of Kerala, (Dr A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2025
SCC OnLine Ker 12692

BCG Estates & Builders (P) Ltd. v. State of Kerala, (A. Muhamed Mustaque and Harisankar V.
Menon, JJ.), 2025 SCC OnLine Ker 12688

Biju Kareem v. State of Kerala, (A. Badharudeen, J.), 2025 SCC OnLine Ker 12670
G. Seetha v. Anandan S., (Easwaran S., J.), 2025 SCC OnLine Ker 12681

Jimmy Elias v. Tata Iron & Steel Co. Ltd., (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC
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Jomy Joseph v. Varghese Thomas, (Anil K. Narendran and Muralee Krishna S., JJ.), 2025 SCC
OnLine Ker 12687
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OnLine Ker 12686

V.V. Dominic v. State of Kerala, (C. Pratheep Kumar, J.), 2025 SCC OnLine Ker 12673
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Chellappan v. M. Manikandan, (C.V. Karthikeyan and R. Vijayakumar, JJ.), 2025 SCC OnLine Mad
10477

D. Prathish v. V. Yogesh, (P.B. Balaji, J.), 2025 SCC OnLine Mad 10493

D. Santhakumariv. State of T.N., (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 10484
Dharma Roy v. Jasmin Subala, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 10489
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G.E. Vernova T & D India (P) Ltd. v. Prakash S., (N. Mala, J.), 2025 SCC OnLine Mad 10516
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J. Queen v. District Educational Officer, (Abdul Quddhese, J.), 2025 SCC OnLine Mad 10504

J. Radhakrishnan v. State of T.N., (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 10514

K. Ephram v. Commr. of School Education, (Abdul Quddhese, J.), 2025 SCC OnLine Mad 10507

K. Harikrishnan v. State of T.N., (ML.S. Ramesh and R. Sakthivel, JJ.), 2025 SCC OnLine Mad 10511

K. Madeswaran v. State Human Rights Commission, (M.S. Ramesh and R. Sakthivel, 1J.), 2025 SCC
OnLine Mad 10512

K. Manoharan v. Amtul Hafi, (P.B. Balaji, J.), 2025 SCC OnLine Mad 10492

K. Thangavel v. R. Senthil, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 10486

Kousalya Srinivasan v. C. Krishnan, (P.B. Balaji, J.), 2025 SCC OnLine Mad 10481

M. Shifano Rani v. S. Clement, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 10497

National Insurance Co. Ltd. v. S. Kaliyaperumal, (R. Poornima, J.), 2025 SCC OnLine Mad 10482
Neelanarayanan v. Parameshwaran, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 10488

Noor Mohammed Ismail v. K. Sakunthala Ammal, (P.B. Balaji, J.), 2025 SCC OnLine Mad 10494
Onkar Kanwar v. Shiva Texyan Ltd., (P.B. Balaji, J.), 2025 SCC OnLine Mad 10496

P. Parameswari v. Executive Engineer Public Works Department, (Abdul Quddhose, J.), 2025 SCC
OnLine Mad 10503

P. Vilvamoorthy v. State, (Abdul Quddhose, J.), 2025 SCC OnLine Mad 10502

P. Xaviour Raj v. State, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 10485

Padmanaban v. State of T.N., (Abdul Quddhose, J.), 2025 SCC OnLine Mad 10506

Pitchai v. Collector, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 10501

PMS Builders v. State of T.N., (M. Dhandapani, J.), 2025 SCC OnLine Mad 10518

R. Vasudevan v. S. Valli, (R. Poornima, J.), 2025 SCC OnLine Mad 10483

R.J. Narayanan v. Indian Bank, (K. Surender, J.), 2025 SCC OnLine Mad 10520

Rachel Pothurajulu v. C.R. Kannikaparameshwari, (P.B. Balaji, J.), 2025 SCC OnLine Mad 10491
Raman v. Collector, (Dr Anita Sumanth and C. Kumarappan, JJ.), 2025 SCC OnLine Mad 10508
Ranidevi v. State of T.N., (Shamim Ahmed, J.), 2025 SCC OnLine Mad 10487

Ravichandran v. State, (M.S. Ramesh and R. Sakthivel, JJ.), 2025 SCC OnLine Mad 10510

S. Manivannan v. RPF, (Abdul Quddhose, J.), 2025 SCC OnLine Mad 10505

S.M. Constructions v. State of T.N., (M. Dhandapani, J.), 2025 SCC OnLine Mad 10517

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006807

-20 -

Sri Siva Sakthi Associates v. Public Work Department, (M. Dhandapani, J.), 2025 SCC OnLine Mad
10519

State v. D. Anbalagan, (M.S. Ramesh and R. Sakthivel, JJ.), 2025 SCC OnLine Mad 10499
Thangavel v. Duraisamy, (P.B. Balaji, J.), 2025 SCC OnLine Mad 10495

Thanjai P.N. Chezhian v. T. Srinivasan, (P.B. Balaji, J.), 2025 SCC OnLine Mad 10479
Umesha v. Sathiyanarayanan, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 10498

Veare Super Speciality Clinic v. Raj Prakash, (P.B. Balaji, J.), 2025 SCC OnLine Mad 10480

Venkatesan v. T.N. State Human Rights Commission, (M.S. Ramesh and R. Sakthivel, 1J.), 2025 SCC
OnLine Mad 10509

Manipur High Court [3]

Khongbantabam Devkumar Singh v. State of Manipur, (Ahanthem Bimol Singh, J.), 2025 SCC
OnLine Mani 662

Mohd. Abdul Kashim v. State of Manipur, (Ahanthem Bimol Singh, J.), 2025 SCC OnLine Mani 661

SD Printers v. Board of Secondary Education, (A. Guneshwar Sharma, J.), 2025 SCC OnLine Mani
660

Meghalaya High Court [7]
Anarkali v. State of Meghalaya, (H.S. Thangkhiew, J.), 2025 SCC OnLine Megh 1260

Baiahunlangki Langshiang v. State of Meghalaya, (B. Bhattacharijee, J.), 2025 SCC OnLine Megh
1256

Dashimti Kharkongor v. Meghalaya Public Service Commission, (Soumen Sen, C.J. and W.
Diengdoh, J.), 2025 SCC OnLine Megh 1258

Johnson Kharngi v. State of Meghalaya, (H.S. Thangkhiew, J.), 2025 SCC OnLine Megh 1259

Niandro Syiemiong v. Khasi Hills Autonomous District Council, (H.S. Thangkhiew, J.), 2025 SCC
OnLine Megh 1262

Rakesh Chopra v. Union of India, (H.S. Thangkhiew, J.), 2025 SCC OnLine Megh 1261
Smti Elibon Nongphlang v. Collector, (H.S. Thangkhiew, J.), 2025 SCC OnLine Megh 1257

Madhya Pradesh High Court [43]

Abhisheikh Shrivastava v. Dipika Khare, (Vishal Dhagat and Anuradha Shukla, JJ.), 2025 SCC
OnLine MP 8459

Abhitabh Rawat v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 8473
Amit Barthwal v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 8479

Anirudhra Dubey v. Prianshu Sharma, (Vishal Dhagat and B.P. Sharma, JJ.), 2025 SCC OnLine MP
8458

Archana Singh v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 8481

Ayush v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 8467

Ayushi Bisandre v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 8493
Badam Batham v. Dinesh, (Hirdesh, J.), 2025 SCC OnLine MP 8461

Baskar Bai v. State of M.P., (Devnarayan Mishra, J.), 2025 SCC OnLine MP 8466

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006831

-21 -

Brajlal v. Collcetor, (Vishal Mishra, J.), 2025 SCC OnLine MP 8482

Devi Singh Sonkar v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 8485

Dinesh Chouhan v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 8490

Gauri Shankar Chaurasiya v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 8495
Jyoti Tiwari v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 8499

Kadare v. State of M.P., (Pushpendra Yadav, J.), 2025 SCC OnLine MP 8457

Laxman Prasad Patel v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 8483
Mahesh Kumar Pandey v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 8489
Pradeep Noria v. State of M.P., (Achal Kumar Paliwal, J.), 2025 SCC OnLine MP 8464

Prashant Khare v. M.P. Poorva Kshetra Vidyut Vitran Co. Ltd., (Maninder S. Bhatti, J.), 2025 SCC
OnLine MP 8488

Rafiqg Khan v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2025 SCC OnLine MP 8462
Rahul Gurjar v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 8468
Rahul Uikey v. State of M.P., (Achal Kumar Paliwal, J.), 2025 SCC OnLine MP 8471
Rama Kunwer Parihar v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 8484
Ravi Bamniya v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 8470

Sadhulal Sondhiya v. State Agro Industries Development Corpn. Ltd., (Maninder S. Bhatti, J.), 2025
SCC OnLine MP 8478

Sandeep Choudhary v. State, (Sanjeev Sachdeva, C.J. and Vinay Saraf, J.), 2025 SCC OnLine MP
8476

Satpendra Mishra v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 8486
Satyanarayan Verma v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 8491
Shariff Khan Mansuri v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 8492
Shivangi Chourasiya v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 8480
Shivprasad Vishwakarma v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 8487
Shrunkhala Joshi v. Venkat Sandeep Somanchi, (Alok Awasthi, J.), 2025 SCC OnLine MP 8474
Sohan Singh v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2025 SCC OnLine MP 8469

Sonu v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2025 SCC OnLine MP 8463

Subhash Mohan Saket v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 8494
Sultan Singh v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 8465

Sunil Kumar Singh v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 8475

Swati Rai v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 8496

Tarannum Bano v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 8498

United India Insu. Co. v. Maneesh Kumar Singrore, (Himanshu Joshi, J.), 2025 SCC OnLine MP
8460

Vikas v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 8472
Vinod Kumar Thakre v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 8477
Vivek Industries v. Water Resources Department, (Pranay Verma, J.), 2025 SCC OnLine MP 8497

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006862

-22 -

Orissa High Court [17]

B. Krishna Kumari Patra v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori
4105

B. Ramachandra Patra v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 4103
B. Saisiva Prasad v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 4104

B. Saroja Patra v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 4102
Birakishore Pradhan v. Vice Chancellor, (B.P. Routray, J.), 2025 SCC OnLine Ori 4107

Biranchi Narayan Mahapatra v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori
4106

Gokulananda Nanda v. State of Odisha, (Sashikanta Mishra, J.), 2025 SCC OnLine Ori 4100
Jaminikanta Behera v. State of Odisha, (B.P. Routray, J.), 2025 SCC OnLine Ori 4110
Jatia Hembram v. State of Orissa, (S.K. Sahoo and S.S. Mishra, JJ.), 2025 SCC OnLine Ori 4099

Maa Biraja Women Self-Help Group v. State of Odisha, (Sashikanta Mishra, J.), 2025 SCC OnLine
Ori 4109

Manoj Kumar Sahu v. State of Odisha, (V. Narasingh, J.), 2025 SCC OnLine Ori 4095

Minati Pradhan v. State of Odisha, (Dixit Krishna Shripad, J.), 2025 SCC OnLine Ori 4101
Odisha Lift Irrigation Corpn. Ltd. v. SBI, (B.P. Routray, J.), 2025 SCC OnLine Ori 4108
Rejiti Krishna v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2025 SCC OnLine Ori 4096
Rejiti Krishna v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2025 SCC OnLine Ori 4097

Shanti Construction (P) Ltd. v. State of Odisha, (B.R. Sarangi and G. Satapathy, JJ.), 2022 SCC
OnLine Ori 4250

Vicky Kumar v. State of Odisha, (A.K. Mohapatra, J.), 2025 SCC OnLine Ori 4098

Patna High Court [6]
Amana Khatoon v. State of Bihar, (Arun Kumar Jha, J.), 2025 SCC OnLine Pat 3166

Manindra Tiwary v. State of Bihar, (Mohit Kumar Shah and Ashok Kumar Pandey, JJ.), 2025 SCC
OnLine Pat 3162

Robert Lalchungnunga Chongthu v. State of Bihar, (Chandra Shekhar Jha, J.), 2025 SCC OnLine
Pat 3164

Santosh Kumar v. State of Bihar, (P.B. Bajanthri and Rajiv Roy, JJ.), 2022 SCC OnLine Pat 7220
Vivek Kumar Singh v. State of Bihar, (Arun Kumar Jha, J.), 2025 SCC OnLine Pat 3165
X4 v. State of Bihar, (Alok Kumar Pandey, J.), 2025 SCC OnLine Pat 3163

Punjab and Haryana High Court [2]
Mukesh Dutt v. State of Haryana, (Yashvir Singh Rathor, J.), 2025 SCC OnLine P&H 14470

Sanyukt Ahir Regiment Morcha v. Union of India, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2025 SCC
OnLine P&H 14471

Rajasthan High Court [29]
Abdul Majid v. State of Rajasthan, (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 5993

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006929

-23 -

Ashok v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 5996

Babu Lal Sen v. State of Rajasthan, (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 5987

Baby Saini v. Uco Bank, (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 5989

Baljinder Singh v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 5999
Balvinder Singh v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 6004
Basic P.G. College v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5982
Bhagawati Sishodiya v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 6006
Bhoora Ram Khilery v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 5983
Deepak v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 6003

Ganga Vishan v. State of Rajasthan, (Rekha Borana, J.), 2025 SCC OnLine Raj 5992

Imran v. State of Rajasthan, (Mahendar Kumar Goyal and Sangeeta Sharma, JJ.), 2025 SCC OnLine
Raj 5981

Jawaharlal v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 6000
Kamalakshi B. v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 6008
Kamlesh Kumar v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 6005

Kan Singh Solanki v. Idbi Bank Ltd., (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 5988

Khan Abdula Jaman v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 5994
Narayanlal v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 6001

Neetu Jat v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 6007

Nishan Singh v. State of Rajasthan, (Rekha Borana, J.), 2025 SCC OnLine Raj 5984

Pankaj Pandit v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 5995

Pawan Kumar v. Hanumangarh Central Coop. Bank Ltd., (Rekha Borana, J.), 2025 SCC OnLine Raj
5986

Prakash Chand Kumbhar v. Union of India, (Manindra Mohan Shrivastava, C.J. and Anil Kumar
Upman, J.), 2023 SCC OnLine Raj 5604

Rakesh Kumar Manju v. State of Rajasthan, (Sameer Jain, J.), 2025 SCC OnLine Raj 6002
Ramesh Chandra Vyas v. State of Rajasthan, (Rekha Borana, J.), 2025 SCC OnLine Raj 5991
Ravindra Dhatarwal v. Idfc First Bank Ltd., (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 5985
Sohel Khan v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 5998
Ultratech Cement Ltd. v. State of Rajasthan, (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 5990
Vishnu v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 5997

Telangana High Court [3]
Chilukuri Ramadevi v. State of Telangana, (K. Sarath, J.), 2025 SCC OnLine TS 1619
E. Ramarao v. State of Telangana, (B. Vijaysen Reddy, J.), 2025 SCC OnLine TS 1620
Waseem Khan v. Sana Tabassum, (K. Surender, J.), 2022 SCC OnLine TS 3582

Tripura High Court [5]
J.C. Nath & Sons v. State of Tripura, (M.S. Ramachandra Rao, C.J.), 2025 SCC OnLine Tri 665
Jayanta Kumar Saha v. State of Tripura, (Biswajit Palit, J.), 2025 SCC OnLine Tri 664

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006994

-4 -

Maya Deb v. Kabita Rani Das, (M.S. Ramachandra Rao, C.J.), 2025 SCC OnLine Tri 667
Sabita Das v. Manti Rani Pal, (M.S. Ramachandra Rao, C.J.), 2025 SCC OnLine Tri 666
Sahadat Hossen v. State of Tripura, (Biswajit Palit, J.), 2025 SCC OnLine Tri 663

Uttaranchal High Court [13]
Kuldeep Nandrajog v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2025 SCC OnLine Utt 4023
Kuldeep Nandrajog v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2025 SCC OnLine Utt 4024
Kuldeep Nandrajog v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2025 SCC OnLine Utt 4025
Kuldeep Nandrajog v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2025 SCC OnLine Utt 4026
Kuldeep Nandrajog v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2025 SCC OnLine Utt 4027
Kuldeep Nandrajog v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2025 SCC OnLine Utt 4028

Pooja Melkani v. State of Uttarakhand, (G. Narendar, C.J. and Subhash Upadhyay, J.), 2025 SCC
OnLine Utt 4032

Ramesh Chandra Sharma v. Uttarakhand Transport Corpn., (Subhash Upadhyay, J.), 2025 SCC
OnLine Utt 4033

Roshan Kumar v. State of Uttarakhand, (G. Narendar, C.J. and Subhash Upadhyay, J.), 2025 SCC
OnLine Utt 4030

Sanjay Ahuja v. State of Uttarakhand, (Alok Mahra, J.), 2025 SCC OnLine Utt 4029
Sapna v. State of Uttarakhand, (Alok Mahra, J.), 2025 SCC OnLine Utt 4022

Savita Devi v. State of Uttarakhand, (G. Narendar, C.J. and Subhash Upadhyay, J.), 2025 SCC
OnLine Utt 4031

Sheetal v. State of Uttarakhand, (Alok Mahra, J.), 2025 SCC OnLine Utt 4021

Customs Excise and Service Tax Appellate Tribunal [§]

Dreamz Automation Systems (P) Ltd. v. CCE, (Sanjiv Srivastava, Member (Technical)), 2025 SCC
OnLine CESTAT 3901

Kobelco Construction Equipment India (P) Ltd. v. Commr. of Customs, (M. Ajit Kumar, Member
(Technical) and Ajayan T.V., Member (Judicial)), 2025 SCC OnLine CESTAT 3897

Ragavan Paper Process v. Commr. of Customs, (Vasa Seshagiri Rao, Member (Technical)), 2025
SCC OnLine CESTAT 3898

Shagai Logistics v. Commr. of Customs, (Vasa Seshagiri Rao, Member (Technical)), 2025 SCC
OnLine CESTAT 3896

Sundaram Clayton Ltd. v. Commr. (CGST), (M. Ajit Kumar, Member (Technical) and Ajayan T.V.,
Member (Judicial)), 2025 SCC OnLine CESTAT 3902

Tractors & Farm Equipment Ltd. v. Commr. (CGST), (M. Ajit Kumar, Member (Technical) and
Ajayan T.V., Member (Judicial)), 2025 SCC OnLine CESTAT 3899

Trans Asian Shipping Services (P) Ltd. v. Commr. of Customs, (Vasa Seshagiri Rao, Member
(Technical)), 2025 SCC OnLine CESTAT 3895

VS Travels Solutions v. CCE, (Sanjiv Srivastava, Member (Technical)), 2025 SCC OnLine CESTAT
3900

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003007008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005303

-25 -

Income Tax Appellate Tribunal [61]

Aesha Ashishbhai Shah v. CIT, (Dr. B.R.R. Kumar, (Vice President) and Siddhartha Nautiyal,
Member (Judicial)), 2025 SCC OnLine ITAT 16395

Ajay Kumar Goel v. CIT, (George Mathan, Member (Judicial) and Sanjay Awasthi, (Accountant
Member)), 2025 SCC OnLine ITAT 16435

Amit Kumar Pal v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC OnLine ITAT 16419

Anand Kumar Chaurasia v. CIT, (S. Rifaur Rahman, (Accountant Member) and Anubhav Sharma,
Member (Judicial)), 2025 SCC OnLine ITAT 16433

Anil Oduvil v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC OnLine ITAT 16415

Arun Rajput v. CIT, (S. Rifaur Rahman, (Accountant Member) and Anubhav Sharma, Member
(Judicial)), 2025 SCC OnLine ITAT 16434

Chalakkal Antony Jose Valloor v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC OnLine
ITAT 16418

Chhaya Prakashani Ltd. v. CIT, (George Mathan, Member (Judicial) and Sanjay Awasthi,
(Accountant Member)), 2025 SCC OnLine ITAT 16436

Chittariparamba Vanitha Coop. Society Ltd. v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025
SCC OnLine ITAT 16416

CIT v. Avon Meters (P) Ltd., (S. Rifaur Rahman, (Accountant Member) and Anubhav Sharma,
Member (Judicial)), 2025 SCC OnLine ITAT 16442

CIT v. Koya and Co. Construction Ltd., (S. Rifaur Rahman, (Accountant Member) and Sudhir
Pareek, Member (Judicial)), 2025 SCC OnLine ITAT 16440

CIT v. Kuldeep Kaur, (S. Rifaur Rahman, (Accountant Member) and Vimal Kumar, Member
(Judicial)), 2025 SCC OnLine ITAT 16447

CIT v. Lurgi Indian International Services (P) Ltd., (Challa Nagendra Prasad, Member (Judicial) and
Avdhesh Kumar Mishra, (Accountant Member)), 2025 SCC OnLine ITAT 16446

CIT v. Ramachandran, (Inturi Rama Rao, (Accountant Member) and Anikesh Banerjee, Member
(Judicial)), 2025 SCC OnLine ITAT 16397

Deepak Kumar Agrawal v. CIT, (M. Balaganesh, (Accountant Member)), 2025 SCC OnLine ITAT
16443

Francis Liston v. CIT, (Inturi Rama Rao, (Accountant Member) and Anikesh Banerjee, Member
(Judicial)), 2025 SCC OnLine ITAT 16398

GBT India (P) Ltd. v. CIT, (Challa Nagendra Prasad, Member (Judicial) and Avdhesh Kumar
Mishra, (Accountant Member)), 2025 SCC OnLine ITAT 16437

Good View Technologies (P) Ltd. v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Brajesh
Kumar Singh, (Accountant Member)), 2025 SCC OnLine ITAT 16432

Gretta Joffy v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC OnLine ITAT 16423

Gujarat State Agriculture Marketing Board v. CIT, (Dr. B.R.R. Kumar, (Vice President) and
Suchitra R. Kamble, Member (Judicial)), 2025 SCC OnLine ITAT 16448

Gulab Singh v. CIT, (M. Balaganesh, (Accountant Member)), 2025 SCC OnLine ITAT 16411

Harish Chander Katyal v. CIT, (M. Balaganesh, (Accountant Member)), 2025 SCC OnLine ITAT
16402

India Gelatine & Chemicals Ltd. v. CIT, (Annapurna Gupta, A.M. and Mahavir Prasad, J.M.), 2022
SCC OnLine ITAT 7435

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006636

-26 -

Jai Kankaria Foundation v. CPC, (George Mathan, Member (Judicial) and Rakesh Mishra,
(Accountant Member)), 2025 SCC OnLine ITAT 16439

Jainmati Jain v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Naveen Chandra, (Accountant
Member)), 2025 SCC OnLine ITAT 16412

Kerala Khadi & Village Industries Federation v. CIT, (Inturi Rama Rao, (Accountant Member)),
2025 SCC OnLine ITAT 16417

Kollamkulam Tomy Mathew v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC OnLine
ITAT 16429

Korom Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC OnLine
ITAT 16427

Krish Foundation v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Naveen Chandra,
(Accountant Member)), 2025 SCC OnLine ITAT 16413

Krishnan Saravanan v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC OnLine ITAT
16424

Lakshi Samabay Krishi Unnayan Samity Ltd. v. CIT, (George Mathan, Member (Judicial) and
Rakesh Mishra, (Accountant Member)), 2025 SCC OnLine ITAT 16438

Lata Gupta v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Manish Agarwal, (Accountant
Member)), 2025 SCC OnLine ITAT 16431

M.A. Financial Services (P) Ltd. v. CIT, (George Mathan, Member (Judicial) and Rakesh Mishra,
(Accountant Member)), 2025 SCC OnLine ITAT 16399

Manish Garg v. CIT, (M. Balaganesh, (Accountant Member) and Yogesh Kumar U.S., Member
(Judicial)), 2025 SCC OnLine ITAT 16454

Manjit Kaur Kamboj v. CIT, (Laliet Kumat, Member (Judicial) and Manoj Kumar Aggarwal,
(Accountant Member)), 2025 SCC OnLine ITAT 16414

Moyalan Electrodes (P) Ltd. v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC OnLine
ITAT 16452

Munirabai Mohammadi Kalolwala v. CIT, (Dr. B.R.R. Kumar, (Vice President) and Suchitra
Kamble, Member (Judicial)), 2025 SCC OnLine ITAT 16400

Muraleedharan Pillai Arunkumar v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC
OnLine ITAT 16420

Naippalli Chirayil Chandy Joseph v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC
OnLine ITAT 16426

Pankaj Sujoria v. CIT, (M. Balaganesh, (Accountant Member)), 2025 SCC OnLine ITAT 16404
Pawan Agrwal v. CIT, (M. Balaganesh, (Accountant Member)), 2025 SCC OnLine ITAT 16405

Peringalam Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC
OnLine ITAT 16428

Pramod Kumar Gupta v. CIT, (M. Balaganesh, (Accountant Member)), 2025 SCC OnLine ITAT
16410

Pushpalatha v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC OnLine ITAT 16421
Raghvendra Singh v. CIT, (M. Balaganesh, (Accountant Member)), 2025 SCC OnLine ITAT 16407

Raj Kumar Daga HUF v. CIT, (Sudhir Kumar, Member (Judicial) and Manish Agarwal, (Accountant
Member)), 2025 SCC OnLine ITAT 16453

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006695

-27 -

Rakesh Chopra v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Manish Agarwal, (Accountant
Member)), 2025 SCC OnLine ITAT 16444

Regional Agro Industrial Development Coop. of Kerala Ltd. v. CIT, (Inturi Rama Rao, (Accountant
Member) and Rahul Chaudhary, Member (Judicial)), 2025 SCC OnLine ITAT 16445

Rupinder Kaur v. CIT, (Laliet Kumar, Member (Judicial)), 2025 SCC OnLine ITAT 16430

Saint Marks School Siksha Samiti v. CIT, (M. Balaganesh, (Accountant Member)), 2025 SCC OnLine
ITAT 16406

Saugaat v. CIT, (Laliet Kumar, Member (Judicial) and Manoj Kumar Aggarwal, (Accountant
Member)), 2025 SCC OnLine ITAT 16409

Shobha Devi v. CIT, (M. Balaganesh, (Accountant Member)), 2025 SCC OnLine ITAT 16408

Subhash Chandran Pundarikashan v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC
OnLine ITAT 16451

Sudhindra Pal Singh v. CIT, (M. Balaganesh, (Accountant Member)), 2025 SCC OnLine ITAT 16403
Sumit Kumar v. CIT, (M. Balaganesh, (Accountant Member)), 2025 SCC OnLine ITAT 16401

Thimiri Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC OnLine
ITAT 16422

Thrissur Vanitha Coop. Society Ltd. v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC
OnLine ITAT 16450

Urban Wholesale Market Authority v. CIT, (Inturi Rama Rao, (Accountant Member)), 2025 SCC
OnLine ITAT 16425

Vinod Kumar Gupta v. CIT, (M. Balaganesh, (Accountant Member)), 2025 SCC OnLine ITAT 16449

Virgin Atlantic Airways Ltd. v. CIT, (Vikas Awasthy, Member (Judicial) and Avdhesh Kumar
Mishra, (Accountant Member)), 2025 SCC OnLine ITAT 16441

Viswanathan Krishnakumar v. CIT, (Beforeinturi Rama Rao, (Accountant Member) and Anikesh
Banerjee, Member (Judicial)), 2025 SCC OnLine ITAT 16396

National Company Law Tribunal [12]

Amit Chopra v. CGST & CEX, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan Gupta,
Member (Technical)), 2025 SCC OnLine NCLT 6268

Aurorium India (P) Ltd. v. Nasense Labs (P) Ltd., (Rajeev Bhardwaj, Member (Judicial) and Sanjay
Puri, Member (Technical)), 2025 SCC OnLine NCLT 6263

Chaya Gupta v. Abhitech Holding, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan
Gupta, Member (Technical)), 2025 SCC OnLine NCLT 6270

Chaya Gupta v. Anoop Jain, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan Gupta,
Member (Technical)), 2025 SCC OnLine NCLT 6271

Chaya Gupta v. V.J. Infra, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan Gupta,
Member (Technical)), 2025 SCC OnLine NCLT 6272

Diamond Hitech Poultry Feeds (P) Ltd., In re, (Rajeev Bhardwaj, Member (Judicial) and Sanjay Puri,
Member (Technical)), 2025 SCC OnLine NCLT 6262

JC Flowers Asset Reconstruction (P) Ltd. v. GVK Transportation (P) Ltd., (Rajeev Bhardwaj,
Member (Judicial) and Sanjay Puri, Member (Technical)), 2025 SCC OnLine NCLT 6265

Lakshmi Manvitha Chemicals v. Manjeet Buchha, (Rajeev Bhardwaj, Member (Judicial) and Sanjay
Puri, Member (Technical)), 2025 SCC OnLine NCLT 6267

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006870

-08 -

Mahesh Kandula v. Krisani Bio Sciences (P) Ltd., (Rajeev Bhardwaj, Member (Judicial) and Sanjay
Puri, Member (Technical)), 2025 SCC OnLine NCLT 6273

National Bank for Agriculture & Rural Development v. M.N. Jaya Laxmi, (Rajeev Bhardwaj, Member
(Judicial) and Sanjay Puri, Member (Technical)), 2025 SCC OnLine NCLT 6266

SBIv. A.N. Vijaya Raghavan & PPS Enviro Power (P) Ltd., (Rajeev Bhardwaj, Member (Judicial)
and Sanjay Puri, Member (Technical)), 2025 SCC OnLine NCLT 6264

Shikhar Chand Jain v. SBI, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan Gupta,
Member (Technical)), 2025 SCC OnLine NCLT 6269

National Company Law Appellate Tribunal [13]

Airwill JKM Infrastructure (P) Ltd. v. Cadillac Infotech (P) Ltd., (Ashok Bhushan, Chairperson and
Barun Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1958

Amarendra Mohapatra v. Daga Power Systems & Engineers (P) Ltd., (Ashok Bhushan, Chairperson
and Barun Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1964

Anubhav Anilkumar Aggarwal v. Rajendra Kumar Girdhar, (Mohd. Faiz Alam Khan, Member
(Judicial) and Naresh Salecha, Member (Technical)), 2025 SCC OnLine NCLAT 1953

Ashok Tiwari v. DBS Bank India Ltd., (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2025 SCC OnLine NCLAT 1963

Exclusive Capital Ltd. v. Kanta Agarwala, (Mohd. Faiz Alam Khan, Member (Judicial) and Naresh
Salecha, Member (Technical)), 2025 SCC OnLine NCLAT 1962

Govindrao Sable v. Pankaj Sham Joshi, (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2025 SCC OnLine NCLAT 1959

Jayesh Vinodrai Valia v. Canara Bank, (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2025 SCC OnLine NCLAT 1961

Julabo Siskin (Asea) (P) Ltd. v. Markus Juchcheim, (Sharad Kumar Sharma, Member (Judicial) and
Indevar Pandey, Member (Technical)), 2025 SCC OnLine NCLAT 1957

Kashyap Organics (P) Ltd., In re, (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2025 SCC OnLine NCLAT 1960

Kences Constructions (P) Ltd. v. Ashish Vyas, (Sharad Kumar Sharma, Member (Judicial) and Indevar
Pandey, Member (Technical)), 2025 SCC OnLine NCLAT 1955

Murliwala Agrotech (P) Ltd. v. ABW Infrastructure Ltd., (Ashok Bhushan, Chairperson and Barun
Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1952

RMYV IT Services (P) Ltd. v. Red Eye Services (P) Ltd., (Ashok Bhushan, Chairperson and Barun
Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1954

Shri Rokadoba Maharaj Ginning & Pressing (P) Ltd. v. Sri. Venkatesa Mills Ltd., (Sharad Kumar
Sharma, Member (Judicial) and Indevar Pandey, Member (Technical)), 2025 SCC OnLine
NCLAT 1956

Competition Commission of India [1]

Elite Pro Basketball (P) Ltd. v. Basketball Federation of India, (Ravneet Kaur, Chairperson, Sweta
Kakkad and Deepak Anurag, Members), 2025 SCC OnLine CCI 97

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005716

-29 -

Central Rules [15]
Reserve Bank of India (Trade Relief Measures) Directions, 2025
Bank of India (Employees&apos;) Pension (Amendment) Regulations, 2025

Securities and Exchange Board of India (Depositories and Participants) (Third Amendment)
Regulations, 2025

Union Bank of India (Employees&apos;) Pension (Amendment) Regulations, 2025
Bank of Baroda (Employees&apos;) Pension (Amendment) Regulations, 2025
Indian Overseas Bank (Employees&apos;) Pension (Amendment) Regulations, 2025

Securities Contracts (Regulation) (Stock Exchanges and Clearing Corporations) (Fourth Amendment)
Regulations, 2025

Income-tax (15th Amendment) Rules, 2019 (1)
Ministry of Science and Technology, Survey of India, Dispensary Staff Recruitment Rules, 2025

Inland Vessels (Special Category Vessels: LNG/CNG, Battery, Methanol and Hydrogen Fuel) Rules,
2025

Inland Vessels (Special Category: Pleasure Craft and Canal Cruise Boats) Rules, 2025

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare,
(Despatch Rider, Group ‘C’ post) Recruitment Rules, 2025

All India Institute of Physical Medicine and Rehabilitation, Mumbai, Physiotherapist (Group ‘B’
Post), Recruitment Rules, 2025

Coinage (Issue of Commemorative Coin on the occasion of Commemoration of Sri Guru Tegh
Bahadur Ji&apos;s 350th Martyrdom Day) Rules, 2025

Ministry of Finance, Department of Revenue, Directorate of Enforcement, Assistant Legal Adviser
(Group ‘A’ Post) Recruitment Rules, 2025

Central Notifications [440]
Bank of Baroda [F. No. HO:HROPS:117:2567(E)]
Bank of India [F. No. HO:HR:TBD:25-26:235(E)]

Central Board of Direct Taxes [Prevention of Money-laundering (Maintenance of Records)
Amendment Rules, 2019 Noti. No. G.S.R. 108(E)]

Central Board of Direct Taxes [National Savings Time Deposit (Amendment) Rules, 2019 Noti. No.
G.S.R. 14(E)]

Central Board of Direct Taxes [Income-tax (2nd Amendment) Rules, 2019 Noti. No. G.S.R. 279(E)]
Central Board of Direct Taxes [Income-tax (3rd Amendment) Rules, 2019 Noti. No. G.S.R. 304(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 347(E)]

Central Board of Direct Taxes [Income-tax (4th Amendment) Rules, 2019 Noti. No. G.S.R. 375(E)]

Central Board of Direct Taxes [Prohibition of Benami Property Transactions (Conditions of services
of Members of Adjudicating Authority) Rules, 2019 Noti. No. G.S.R. 379(E)]

Central Board of Direct Taxes [Prevention of Money-laundering (Maintenance of Records) Second
Amendment Rules, 2019 Noti. No. G.S.R. 381(E)]

Central Board of Direct Taxes [Income-tax (5th Amendment) Rules, 2019 Noti. No. G.S.R. 614(E)]
Central Board of Direct Taxes [Income-tax (7th Amendment) Rules, 2019 Noti. No. G.S.R. 661(E)]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001120962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003006958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003005421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000538363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000538363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000196233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000196233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000823934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001108271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000383742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000895165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000116879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000116879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000116880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000116880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001119566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936704

-30 -

Central Board of Direct Taxes [Income-tax (8th Amendment) Rules, 2019 Noti. No. G.S.R. 662(E)]

Central Board of Direct Taxes [Prevention of Money-laundering (Maintenance of Records) Fourth
Amendment Rules, 2019 Noti. No. G.S.R. 669(E)]

Central Board of Direct Taxes [Income-tax (9th Amendment) Rules, 2019 Noti. No. G.S.R. 679(E)]
Central Board of Direct Taxes [Income-tax (10th Amendment) Rules, 2019 Noti. No. G.S.R. 694(E)]
Central Board of Direct Taxes [Income-tax (11th Amendment) Rules, 2019 Noti. No. G.S.R. 701(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 762(E)]

Central Board of Direct Taxes [Income-tax (15th Amendment) Rules, 2019 Noti. No. G.S.R. 76(E)]
Central Board of Direct Taxes [Income-tax (12th Amendment) Rules, 2019 Noti. No. G.S.R. 825(E)]

Central Board of Direct Taxes [Income tax Amendment (13th Amendment), Rules, 2019 Noti. No.
G.S.R. 836(E)]

Central Board of Direct Taxes [Prevention of Money-laundering (Maintenance of Records) Fifth
Amendment Rules, 2019 Noti. No. G.S.R. 840(E)]

Central Board of Direct Taxes [Noti. No. G.S.R. 882(E)]

Central Board of Direct Taxes [Prohibition of Benami Property Transactions (1st Amendment), Rules,
2019 Noti. No. G.S.R. 885(E)]

Central Board of Direct Taxes [Income-tax (15th Amendment) Rules, 2019 Noti. No. G.S.R. 937(E)]
Central Board of Direct Taxes [Income-tax (16th Amendment) Rules, 2019 Noti. No. G.S.R. 960(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1065(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1131(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1213(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1360(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1372(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1397(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1398(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1399(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1420(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1465(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1537(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1538(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1539(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1706(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1721(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1789(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1801(E)]
Central Board of Direct Taxes [Noti. No. S.O. 1802(E)]
Central Board of Direct Taxes [Noti. No. S.O. 2163(E)]
Central Board of Direct Taxes [Noti. No. S.O. 2164(E)]
Central Board of Direct Taxes [Noti. No. S.O. 2377(E)]
Central Board of Direct Taxes [Noti. No. S.0O. 2378(E)]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000602916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001119567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000904456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000072173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000602917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001119568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001119568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000338227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000338227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000338228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000338229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000338229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001119569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000072175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002096855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000383753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000383754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000895168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000895170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000895171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000895172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000895177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000895178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001108274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936061

Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.

© EBC Publishing Pvt Ltd

S.0.2562(E)]
S.0.2672(E)]
S.0.2782(E)]
S.0.3215(E)]
S.0. 3264(E)]
S.0. 3265(E)]
S.0. 3266(E)]
S.0. 3356(E)]
S.0. 3427(E)]
S.0. 3435(E)]
S.0. 3539(E)]
S.0. 3629(E)]
S.0. 3676(E)]
S.0.3719(E)]
S.0. 3769(E)]
S.0. 3770(E)]
S.0.3771(E)]
S.0. 3789(E)]
S.0. 3998(E)]
S.0. 3999(E)]
S.0. 4000(E)]
S.0. 4001(E)]
S.0. 4002(E)]
S.0. 4003(E)]
S.0. 4004(E)]
S.0. 4281(E)]
S.0. 4282(E)]
S.0. 4344(E)]
S.0. 4455(E)]
S.0. 4708(E)]
S.0. 4709(E)]
S.0. 550(E)]
S.0. 551(E)]
S.0. 552(E)]
S.0. 553(E)]
S.0. 584(E)]
S.0. 772(E)]
S.0. 979(E)]
G.S.R. 110(E)]

-31 -


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000864981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000215453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000869184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000254746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000748640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000254748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000602925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000383766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000383767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000294956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000954108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000954109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000954110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000954111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000954112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000954113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000954114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000602929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000895181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000895186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000895187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000016895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000072180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000016896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000016897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000936093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001119576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000072181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9000795542

-32 -

Central Board of Direct Taxes [Noti. No. G.S.R. 112(E)]

Central Board of Direct Taxes [Noti. No. G.S.R. 124(E)]

Central Board of Direct Taxes [Noti. No. G.S.R. 14(E)]

Central Board of Direct Taxes [Noti. No. G.S.R. 159(E)]

Central Board of Direct Taxes [Noti. No. G.S.R. 251(E)]

Central Board of Direct Taxes [Income-tax (8th Amendment) Rules, 2020 Noti. No. G.S.R. 282(E)]
Central Board of Direct Taxes [Income-tax (9th Amendment) Rules, 2020 Noti. No. G.S.R. 304(E)]
Central Board of Direct Taxes [Income-tax (10th Amendment) Rules, 2020 Noti. No. G.S.R. 315(E)]
Central Board of Direct Taxes [Income-tax (11th Amendment) Rules, 2020 Noti. No. G.S.R. 329(E)]
Central Board of Direct Taxes [Income-tax (12th Amendment) Rules, 2020 Noti. No. G.S.R. 338(E)]
Central Board of Direct Taxes [Income-tax (13th Amendment) Rules, 2020 Noti. No. G.S.R. 415(E)]
Central Board of Direct Taxes [Income-tax (14th Amendment) Rules, 2020 Noti. No. G.S.R. 421(E)]
Central Board of Direct Taxes [Income-tax (15th Amendment) Rules, 2020 Noti. No. G.S.R. 423(E)]
Central Board of Direct Taxes [Income-tax (16th Amendment) Rules, 2020 Noti. No. G.S.R. 429(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 464(E)]

Central Board of Direct Taxes [Income-tax (18th Amendment) Rules, 2020 Noti. No. G.S.R. 469(E)]
Central Board of Direct Taxes [Income-tax (19th Amendment) Rules, 2020 Noti. No. G.S.R. 499(E)]
Central Board of Direct Taxes [Income-tax (20th Amendment) Rules, 2020 Noti. No. G.S.R. 508(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 56(E)]

Central Board of Direct Taxes [Income-tax (21st Amendment) Rules, 2020 Noti. No. G.S.R. 574(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 610(E)]

Central Board of Direct Taxes [Noti. No. G.S.R. 664(E)]

Central Board of Direct Taxes [Income-tax (1st Amendment) Rules, 2020 Noti. No. G.S.R. 9(E)]

Central Board of Direct Taxes [Deemed Foreign Institutional Investor specified Noti. No. S.O.
1057(E)]

Central Board of Direct Taxes [Amedments in notification number S.O. 1537(E) Noti. No. S.O.
1188(E)]

Central Board of Direct Taxes [Effective date of Protocol, amending the Convention between the
Government of the Republic of India and the Government of the Republic of Austria Noti. No.
S.0. 1370(E)]

Central Board of Direct Taxes [SHRI RAM JANMABHOOMI TEERTH KSHETRA notified as place
of historic importance Noti. No. S.0. 1434(E)]

Central Board of Direct Taxes [Kerala Cooperative Development and Welfare Fund Board&apos;,
Trivandrum notified Noti. No. S.O. 1563(E)]

Central Board of Direct Taxes [Uttarakhand Environment Protection & Pollution Control
Board&apos;, Dehradun notified Noti. No. S.O. 1658(E)]

Central Board of Direct Taxes [Cochin Special Economic Zone Authority notified Noti. No. S.O.
1659(E)]

Central Board of Direct Taxes [Amendments in notification number S.0. 1790(E) Noti. No. S.O.
1879(E)]
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Central Board of Direct Taxes [Greater Noida Industrial Development Authority notified Noti. No.
S.0. 2014(E)]

Central Board of Direct Taxes [Maharashtra Electricity Regulatory Commission notified Noti. No.
S.0.2015(E)]

Central Board of Direct Taxes [Noti. No. S.0O. 2033(E)]

Central Board of Direct Taxes [Real Estate Regulatory Authority specified as a class of authority Noti.
No. S.0. 2041(E)]

Central Board of Direct Taxes [Noti. No. S.O. 2042(E)]

Central Board of Direct Taxes [Non applicability of conditions in an investment fund set up by a
Category-I foreign portfolio investor Noti. No. S.O. 2148(E)]

Central Board of Direct Taxes [Businesses specified to be the business which is engaged in the
infrastructure sub-sectors mentioned in Updated Harmonised Master List of Infrastructure Sub-
sectors Noti. No. S.0. 2227(E)]

Central Board of Direct Taxes [National Pension Scheme Tier II-Tax Saver Scheme, 2020 Noti. No.
S.0. 2232(E)]

Central Board of Direct Taxes [National Aviation Security Fee Trust notified Noti. No. S.O. 2326(E)]

Central Board of Direct Taxes [Real Estate Regulatory Authority specified as a class of authority Noti.
No. S.0. 2327(E]

Central Board of Direct Taxes [Noti. No. S.O. 2345(E)]
Central Board of Direct Taxes [Noti. No. S.O. 2380(E)]
Central Board of Direct Taxes [Noti. No. S.O. 2403(E)]
Central Board of Direct Taxes [Noti. No. S.0. 2410(E)]
Central Board of Direct Taxes [Noti. No. S.O. 2411(E)]
Central Board of Direct Taxes [Noti. No. S.O. 2415(E)]

Central Board of Direct Taxes [Amendments in notification number S.0. 2033(E) Noti. No. S.O.
2512(E)]

Central Board of Direct Taxes [Director General/Secretary, Competition Commission of India
specified Noti. No. S.0. 2528(E)]

Central Board of Direct Taxes [Noti. No. S.O. 2682(E)]
Central Board of Direct Taxes [Noti. No. S.0. 2745 (E)]
Central Board of Direct Taxes [Noti. No. S.0. 2746(E)]
Central Board of Direct Taxes [Noti. No. S.0. 2947(E)]
Central Board of Direct Taxes [Noti. No. S.O. 3035(E)]
Central Board of Direct Taxes [Noti. No. S.O. 3088(E)]
Central Board of Direct Taxes [Noti. No. S.0. 3122(E)]
Central Board of Direct Taxes [Noti. No. S.O. 3296(E)]
Central Board of Direct Taxes [Noti. No. S.0. 3297(E)]
Central Board of Direct Taxes [Noti. No. S.O. 3304(E)]
Central Board of Direct Taxes [Noti. No. S.O. 3660(E)]
Central Board of Direct Taxes [Noti. No. S.O. 3847(E)]
Central Board of Direct Taxes [Noti. No. S.O. 3854(E)]
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Central Board of Direct Taxes [Noti. No. S.O. 3865(E)]

Central Board of Direct Taxes [Amendments in notification number S.0. 2752(E) Noti. No. S.O.
388(E)]

Central Board of Direct Taxes [Approval granted to M/s. Institute of Pesticide Formulation
Technology, Gurugram Noti. No. S.0. 389(E)]

Central Board of Direct Taxes [Noti. No. S.O. 3906(E)]

Central Board of Direct Taxes [Court designated for trial of offences under PMLA Noti. No. S.O.
477(E)]

Central Board of Direct Taxes [Special Courts designated under Income-tax Act, 1961, Black Money
(Undisclosed Foreign Income and Assets) and Imposition of Tax Act, 2015 Noti. No. S.O.
664(E)]

Central Board of Direct Taxes [Approval of IIT Dhanbad as “University, College or other Institution’
Noti. No. S.0. 74(E)]

Central Board of Direct Taxes [Special Courts designated Noti. No. S.0O. 862(E)]
Central Board of Direct Taxes [Noti. No. S.0O. 986(E)]

Election Commission of India [Noti. No. O.N. 57(E)]

Indian Overseas Bank [F. No. HRMD/PEN/001/2025(E)]

Institute of Company Secretaries of India [F. No. 104/45/Accts.-1]
Ministry of Agriculture [Noti. No. G.S.R. 182]

Ministry of Commerce and Industry [Notification No. 48/2025-26]
Ministry of Commerce and Industry [Noti. No. S.O. 4427(E)]
Ministry of Commerce and Industry [Noti. No. S.O. 4513(E)]
Ministry of Finance [Noti. No. G.S.R. 860(E)]

Ministry of Finance [Noti. No. G.S.R. 861(E)]

Ministry of Health and Family Welfare [Noti. No. G.S.R. 183]
Ministry of Information and Broadcasting [F. No. 04.08.2024-NFA]
Ministry of Labour [Noti. No. S.0. 4354(E)]

Ministry of Personnel Public Grievances and Pensions [Amendment in Civil Services Examination
Rules, 2025 F. No. 13018/03/2024-AIS-1(1)]

Ministry of Petroleum and Natural Gas [Noti. No. S.0. 4172(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 4240(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 4485(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4486(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0O. 4487(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0O. 4488(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0O. 4489(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 4490(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 4491(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 4497(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 4498(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 4502(E)]
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